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 [Shrj  Vasant  Sathe]

 alay  on  the  Table  a  copy  each  of  Noti-
 fication  Nos.  62/81-Central  Excise  ty
 73/81-Central  Excises  [GSR  192(E)
 to  203  (E)]  (Hindi  and  English  ver-
 sions)  published  in  Gazette  of  तांत

 -dated  the  25th  March,  1981  together
 with  an  explanatory  memorandum,  re-
 garding  introduction  of  certain  modi-
 fications  in  the  excise  duty  exemption
 schemes  for  specified  items  manutac-
 turedਂ  by  small  scale  manufacturers,
 issued  under  the  Central  Excise  Rules,~
 1944.  [Placed  in  Library.  See  No.
 LT-2194/81].

 18.01  hrs.

 HALF-AN-HOUR  DISCUSSION

 SPECIAL  ATTENTION  FOR
 WATER  DURING  SIXTH  PLAN

 DRINKING

 का  सब  से  आधिक

 कहाँ,  तो.  काई  अतिशयोक्त  नहीं
 होगी  ।  इस  समय  फसल  सखी,  ताो

 सुखी,  खड़े  हूए  जंगल  सूख  गये,  नदियों ,
 तालाबों और  यहां  तक  कि  कुओं तक  का
 पानी  -सर  गया  ।  एसी  स्थिति  में  पीने  के
 पानी  की  समस्या  मानव  के  लिए  एक  भयंकर
 समस्या  के  रूप  में  सामने  आइ  ही  ।.  एसे

 तो  सारे  राजस्थान  में  पानी  की  भयंकर
 समस्या  ह  परन्तु  राजस्थान  का  जे  पइचमी
 भाग  ही,  दह  बहत.  आधिक  पीने के
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 पानी  के  अभाव  से  ग्रसित ह  ।  प्राचीन

 समय  में  एक  यह  कहावत  थी  कि  मारवाड़
 का  व्यक्त  यानी  पश्चिमी  राजस्थान.  का

 ब्यक्ति  जीवन  में  तीन  बार  ही  नहाता  है,
 जन्म,  वरण  आर  मरण  के  समय  यानी  जन्म

 के  समय,  विवाह के  समय  आर  मृत्यु-के
 बाद  ।  यद्यापि  सरकार  ने  इस  उक्ति  को

 कुठला  दिया.  ह  फिर
 भी

 हमारा  यह  कहना
 ही  कि  पश्चिमी  राजस्थान मं  भयंकर  पीने
 के  पानी  का  अभाव  ह
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 प्रो..  निनमला  कमारी,  शक्तावत]

 उन्हों  490  करोड़  रुपये  की  आवश्यकता
 ह  आर  चौथी  बात  उन्होंने  कही  ही  कि  25
 प्रतिशत  ग्रामीण  आबादी.  का  सनीटशन

 सुविधा  दिलाने  के  लिलए  उन्हों  .  266  करोड़
 रुपये  की  आवश्यकता है  ।  इस  प्रकार सो
 1044  करोड़  रुपये  की  10  वर्ष  की  भोजना

 बनाकर  सरकार  के  सामने  प्रस्तुत  की
 :ही.  ।  लोकन  मान्यवर  एसा  बताया  गया  ह

 कि  केवल  721  कराड़  रुपये ही  इन  10
 a  के  लिए  राजस्थान  के  लिए  मंजूर  किए
 गए  हँ  ।  ता  मे  यह  निवेदन  करना  चाह:
 फि  राजस्थान  प्रदोश,  क्षेत्रफल  की  हष्टि

 से  दश  का  दूसरा  सब  से  बड़ा  प्रान्त  है  ।

 आर  वहां  पर  विकास की
 सभी.  संभावनाएँ

 जीवनरक्षक  आवश्यकता  की  पर्त  नहीं

 के  लिए  धन्यवाद  दना  चाह;  गा  दि  उन्होंने
 इतने  महत्वपूर्ण  विषय  पर.  आधे  घंटो के
 वाद-विवाद के  लिए  आपसे  अनुमति.  मांगी
 ह

 उपाध्यक्ष  महोदय,  .  उनके  .  भाषण  को

 मने  बड़े  ध्यानपूर्वक  सुना  ।  जिस  मूल विषय  पर  उन्होंने  बाद-विदाई  का  अनुमत
 मांगी थी  बहत  सी  बातों.  उस  विषय मेँ
 बाहर  कहीं  हँ,  फिर  भी  जो  मरो  चाले

 से  संबंधित  बातों  ह,  उनके  संबंध में  मं...

 आपके  माध्यम  से  उनका  और  इस  सदन  का
 जानकारी दोना  चाह  गा  ।

 जहाँ  तक  पेयजल  आप्त  की  दात  ढ,

 मनुष्य  जीवन  के  लिए  तीन  बातं  द
 आवश्यक  हाँ--मनुष्य को  पीने  के  लिए  जले
 चाहिए,  मनुष्य  को  छान ेके  लिए  अनत
 चाहिए  भर  way  का  जीने  के  लिए  हवा

 आर  यूनाइटेड  नेशन्स ने  कह  घोषणा  को ह
 कि  1981 से  ले  कर
 वर्ष  होंगा  वह  अंतर्राष्ट्रीय
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 निवेदन  करके  और  मदद  करके इस  लक्ष्य
 की  पूर्ति  कर  जिससे  छठी  योजना के
 अन्तर्गत देश  भर  में  काोई  एसा  प्रोबलम

 न  रह  जाए  जा  माना  हुआ  समस्याग्रस्त
 जहां जल  आर्पू्त  की  व्यवस्था न
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 बद्ध  ह  उसकी  पूर्ति  के  लिए  हम  सब  कार्य-
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 तरह  से  सजग  आर  प्रयत्नशील  हा  किइस इस
 समस्या  का  समाघान [निकले  ।

 ,  लकन  जहां  तक  पेंच-जल  आपर्ति की
 बात ही,  उसके  सम्बन्ध मं  माँ  बताना

 बात  हुड  ही  ।  राजस्थान  के  पास.  कल
 6  fer हाँ  ।  राजस्थान की  कल

 आबादी  1  करोड़  ही  जा  पेय  जल  आपूर्त  की

 wer  गांव  हाँ,  जहां  पेय-जल  की  आपूर्ति की
 बात ही  ।

 थ्री  गिरधारी लाल  व्यास  :  सारा  राज-

 स्थान  पीड़ित  ह  ।

 थी  वा दुध  चन्द्र  जने  (बाड़मेर).  :साढ़े  3

 कराोड़  की  आबादी  ही  |
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 (श्री  भीष्म  नारायण सिह]

 ही  नहीं  प्रे  दश  से  ही
 ।  इसलिए  मैंने

 2  लाखे  गांव  की  चर्चा  करके  बताया  ।  ८

 लेकिन  राजस्थान में  एक  करोड़  की  जा
 आबादी  ह,  राज्य  सरकार  ने  जा.  आंकड़ो

 as  ila
 बही  बात  हमारे  सामने

 1

 थो  बुद्धि  चन्द्र  जन
 :

 आप  1971  करी

 जनसंख्या कह  रह  हँ,  1981  को  नहीं कह
 wr!

 r.  DEPUTY-SPEAKER:  Please
 sit  down.  You  cannot  ask.  Please  sit
 down.  That  is  all  right.  (Interrup-
 tions)  Please  sit  down.  You  cannot
 raise.  There  are  four  more  mem-

 raise  this  (interrup-

 a

 धप, /म्पू,  मै

 वे
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 की
 अ,

 ~
 यह

 {  ह  )  की  बात  जूसट्

 1.  DEPUTY-SPEAKER:  1.
 Vays,  you  cannot  interrupt.  What  is

 **Not  recorded.

 it  you  are  interrupting?  No  interrup-
 tions  will  go  on  record,

 (Interruptions) **

 r.  DEPUTY-SPEAKER:  Please
 understand  the  rules.  There  are  four
 more  people.  We  are  guided  by  the
 Rules.  ।  cannot  go  against  the  rules,
 nor  you.  We  are  guided  by  the  rules.

 MR.  DEPUTY-SPEAKER:  Please
 do  not  interrupt.  He  is  replying  to
 Shr'mati  Shaktawat.

 (Interruptions)

 MR.  DEPUTY-SPEAKER:
 will  not  go  on  record.
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 र  मों राजस्थान की  ग्रान्ट  के  रूप  मे  इस
 359  .10  लाख  रुपया  दिया  ही  ।  यह
 रुपया  वापस  नहीं  दिया  जाना  ह  ।

 जहां  तक  प्राबलम  विलेज  का  सम्बन्ध  ह,
 पूर  दोश  के  लिए  यह  मापदंड  रखा  गया
 कि  एक  मील,  या  1  .  6  फि ला मीटर ,
 अन्दर  अगर  कहीं  पेय  जल  की  व्यवस्था  नहीं
 ही,  तो  उसमें  जा  गांव  पड़ो,  वह  ॒  प्राब्लम

 विलेज  ही.  ।  एक  प्रॉबलम  विलेज  मं  जल-
 आपूर्ति  के  ललित  लगभग  एक  लाख
 खर्च  का  अनुमान  लगाया  गया  ह।
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 राजस्थान  के  बारों  मों  कह  गा--वैसे
 a  सार  दश  के  बार  मों  सदन  चर्चा  कर  रहा
 ह-कि  राजस्थान  सरकार  आर  राजस्थान
 की  जनता  के  जा  उचित  हक  होंगे, वे  हम
 aint  के  रहते  हूए  कभी  नहीं  मार  जायें  गे।

 (Interruptions)  **

 1फ़.  DEPUTY-SPEAKER:  ।  8
 not  permitting  you.  Your  name  is  not
 here.  Nor  wil]  I  permit  anybody.

 (Interruptions)  **

 SHR]  JANARDHANA  POOJARY
 (Mangalore):  The  most  heart-break-
 ing  feature  of  the  problem  ig  that
 out  of  5.76  lakh  villages  in  the
 country,  only  66,000  have  been  pro-
 vided  with  safe  drinking  water  50
 far.  Further,  during  the  last  30  years
 only  Rs.  900  crores  have  been  spent
 on  the  rural  water  supply  scheme.
 Even  there  the  entire  amount  has  not
 been  fully  utilized  in  some  of  the
 States.  These  figures  clearly  show
 the  gravity  of  the  situation,  They
 also  make  us  come  to  the  conclusion
 that  there  is  an  urgent  need  to  tackle
 this  problem  on  a  war  footing.

 Since  Government  are  aware  of  this
 situation,  they  have  to  come  forward
 with  certain  programmes,  Kindly
 consider  the  situation  prevailing  मं
 the  rural  and  urban  areas.  If  you
 go  to  the  slums  in  the  urban  areas,
 you  wil]  notice  that  the  people  there,
 particularly  the  weaker  _  sections,
 drink  polluted  water,  which  is  unfit
 for  human  consumption.  This  is  the
 fate  of  the  slum-dwellers  in  the
 cities.  There  is  frequent  break  out  of
 gastro-intestinal  and  other  diseases
 due  to  the  contamination  of  the  pipe-
 water  in  the  urban  areas.  Taking
 into  consideration  all  these  aspects,
 what  steps  have  been  taken  by  the
 Government  to  solve  this  problem  in
 this  decade,

 Here  I  would  draw  attention  +o  the
 fact  that  1981—90  has  been  declared
 by  the  World  Health  Organisation  as
 the  International  Safe  Water  Supply
 and  Sanitation  Decade.  What  are  the
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 [Shri  Janardhan  Poojary]

 steps  taken  to  tackle  the  problem  of
 drinking  water  on  a  war  footing?  Is
 it  a  fact  that  a  National  Perspective
 Plan  for  water  yesources  develop-
 ment,  involving  5८.  50,000  crores,
 have  been  adopted?  If  so,  what  is
 the  follow  up  action?  Is  it  a  fact
 that  there  is  a  proposal  to  spend
 Rs.  11,000  crores  on  drinking  water
 supply  and  sanitation  during  the
 decade  1981—90?  If  so,  do  Govern-
 ment  propose  to  enact  legislation,
 arming  themselves  with  powers  to
 set  up  a  Nationa]  Water  Manage-
 ment  Board?  When  will  it  pe  in-
 troduced  ४  Parliament?  xa  the
 assistance  of  the  World  Health  o-
 ganisation  been  sought?

 Confining  to  my  State,  out  of  the
 19  districts,  15  have  been  declared  as
 drought-affecteg  areas.  It  has  been
 stated  by  experts  that  super-powers
 have  been  developing  a  system  called
 meterolagical  weapon,  ४०  create
 artificial  cyclones  and  ।  artificial
 droughts  in  order  to  inflict  economic
 loss  to  the  targeted  country.  Do
 Government  propose  to  _  111४९510 8816
 thoroughly  this  aspect?

 So  far  as  Karnataka  is  concerned,
 what  amount  has  been  earmarked
 for  the  drought-affected  areas  and
 how  many  villages  have  been  identi-
 fied  as  problem  villages.  1  hope  the
 Minister  will  answer  these  questions.

 SHRI  AJIT  KUMAR  SAHA  (Vish-
 nupur):  Sir,  in  view  of  the  Inter-
 national  Water  Supply  and  Sanitation
 Decade  Rs.  13  crores  have  been  allo-
 eated  for  this  purpose,  ang  the  Cen-
 tral  Government  asked  all  the  State
 Governments  to  submit  their  plans
 regarding  the  drinking  water  supply.
 Last  week  there  was  a  meeting  of  the
 Public  Health  Engineeing  in  New
 Delhi  and  al]  the  State  Government,
 Public  Health  engineers  came  here
 and  they  submitteq  their  plans.  Those
 who  came  from  West  Bengal  also
 submitted  four  schemes  regarding
 this  water  supply.  (Interruptions) .
 Out  of  these  four  schemes,  two  are
 for  Raniganj  coal  field  816९8, 0116  for
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 Raghunathpur  in  Purulia  backward
 district  of  West  Benga]  and  one  for
 Haldia,  They  had  submitted  these
 four  schemes.  But  my  information  is
 that  these  schemes  which  were  ‘sub-
 mitted  were  not  sanctioned  by  the
 Central  Government.  May  ~  know
 from  the  hon.  Minister  the  reason  fcr
 not  sanctioning  these  four  schemes?
 You  know  the  Raniganj  coalfield
 area  where  thousands  and  lakhs  of
 workers  are  employed  and  you  _  as0
 know  their  conditions.  In  Raghy;
 nathpur  in  Purulia,  which  is  a  back-
 ward  ditstrict  in  West  Bengal,  and
 8150  in  Haldia,  chemical  industries
 are  coming  up  and  the  West  Bengal
 Government  submitted  these  schemes.
 But  these  are  not  sanctioned.  May  1
 know  the  cause  for  not  sanctioning
 these  schemes?  I  request  the  hon.
 Minister  to  look  into  this  matter  and
 sanctioned  these  schemég  early.

 Another  point  is,  I  want  to  know
 how  much  money  has  béén  allotted
 to  the  State  of  West  Bengal  for  the
 supply  of  drinking  water.  You  know
 about  the  sinking  of  tubewells.
 Sometimes  these  tubewells  go  out  of
 order  and  they  require  constant  re-
 pair  and,  Sir,  the  State  Government
 have  not  so  much  of  money  for  re-
 pairing  and  re-sinking  of  these  tube-
 wells.  Where  water  js  not  available,
 they  require  re-sinking.  For  that
 purpose  funds  are  not  available  with
 the  State  Government  and  you  know,
 in  one  block  area  there  are  so  many
 types  of  tubewells  and  if  one  has
 gone  out  of  order  in  one  place,  after
 some  three  or  four  days  again  in
 another  village  another  tubewell  has
 gone  out  of  order.  In  this  way  so
 many  tubewells  have  gone  out  of
 order  and  only  one  or  two  persons
 are  there  for  repairing  all  these  tube-
 wells,  So,  I  request  the  hon,  Minister
 to  look  into  this  matter  also  and  if  he
 considers  this,  some  village  people
 who  are  educated  and  are  not  getting
 jobs  may  be  employed  in  this  con-
 nection  for  re-sinking  and  repairing
 tubewells.

 थी  बुद्ध  चन्द्र  जन  (बाड़मेर)  :  अभी  जो
 हमारी  बहन  शक्तावत ने  भाषण  दिया  था,
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 01, - 8. : [10916]  in  the  rural  areas
 The  problem  is  prevailing  in alone.

 aiir  of  Works.and  Housing,  it  is

 wer  मोरा  यह  है  किं  जिन  गांवों  में  xe  urban areas  also.  In  the  Report
 के  द्वारा  50-50  it  is  stated  that  in  the  urban  areas “दुबारा , “ws



 455  9iia  Water  during  reee  25,  1961  6th  Plan  (HAHDis.)  456

 {Shri  Mukunda  Mandal]  drinking  water  and  how  many  people
 will  be  denied  drinking  water  faci-
 lities?  What  js  the  Statewise  alloca-
 tion  of  funds  in  the  Sixth  Plan  for  the
 urban  and  rural  water  supply
 throughout  the  country?

 83  per  cent  of  the  population  has
 been  covered  with  drinking  water.

 Again,  it  is  stated  that  the  quantity
 supplied  ५  101.0  adequate  in  the
 majority  of  ‘places.  ‘Further,  it  is
 stated  that  in  the  rural  areas,  there
 are  problem  villages,  As  to  how  1a4  but

 बद
 the

 least
 question  ‘ं

 many  problem  villages  are  there,  in  how  many  rig  machines  have  been

 the  Report  it  js  stated  that  at  the  supplied  to  the  West  Bengal  Govern-

 beginning  of  the  Sixth  Plan,  there  ment  up  to  date  and  how  many  of

 are  about  1,00,580  problem  villages  in  them  are  functioning  to  date  and
 _

 the  country  which  are  still  to  be  how  many  rig  machines  were  aske

 rovided  with.  safe  drinking  water  for  by  the  West  Bengal  Government

 sa
 from  the  Government  of  India.

 These  are  the  concrete  questions  I
 have  askeq  and,  I  hope,  the  hon.
 Minister  will  be  kind  enough  to  reply
 to  all  these  questions.

 I  want  to  know  whether  this  Gov-
 ernment  is  taking  steps  in  respect  of
 these  problem  villages  to  provide
 them  with  pure  drinking  water.  The
 people  of  the  country  are  denied
 food,  clothing  and  everyday  necessi-  5प्तप्ता  BHISHMA  NARAIN  SINGH:

 Sir,  I  have  already  expressed  my

 nary  we  मद  म  50  ad  5815.0 819.0
 views  on  the  efforts  made  ४  the

 शाप छत
 म

 [18]पपीहा  लक  किलनी  अम
 State  Governments  ang  the  Central

 shops.  ‘That  is  denied  to  them.  How-  hog
 3  me:  in  the  Sixth  Five  Year

 ever,  at  least  drinking  water  should
 be  provided  to  every  citizens  of  the  I  would  like  to  give  the  figures  of
 country.  allocation  of  the  amounts  for  the

 purpose  of  provision  of  drinking in  the,  hilly  regiens,  in
 .

 the
 ,

 plain  water,  Some  of  the  Hon,  Members
 ny  i  the  desert,  areas,  aren  have  already  talked  about  sanitation.
 where,  there  is  a  problem  of

 ic  You  can  youself  clearly  know  the
 ing

 water.
 The

 hen.  Jady  काश 01
 progress  made  from  the  figures  which was  saying  that  in  Rajasthan,  there  I  am  placing  before  you

 is  a  problem  of  drinking  water.  In  —

 the  tribal,  areas,  there  is  no  drinking  Govern  has  alw
 water  available.  This  is  the  position.

 a  aa  मद  [5 4  been  try
 ing  its  best  to  increase  the  outlay
 for  the  provision  of  drinking  water

 In  view  of  this,  I  would  like  to  ask  and  sanitation.
 the  hon,  Minister  as  to  how  many
 villages  have  been  provided  with  The  comparative  figures  for  the
 drinking  water,  to  how  many  people  Sixth  and  the  Fifth  Five  Year  Plans
 and  what  is  the  percentage  of  rural  in  regard  to  the  allocation  made  for
 people  having  drinking  water.  provision  of  water  supply  and  sani-
 Secondly,  I  want  to  know  how  many  tation  are  as  follows:
 villages  are  yet  to  be  provided  with
 drinking  water  and  also  the  number  The  amount  provided  in  the  Sixth
 of  people  to  be  covered  in  those  vil-  Plan  for  drinking  water  and  Sa-
 lages.  How  many  villages  will  be  tation  is  Rs.  3,922.02  crores  as  against covered  during  the  Sixth  Plan  and  Rs.  1,030.68  crores  in  the  Fifth  Plan.
 the  total  population  covered  आं  these
 villages.  When  and  how  the  villages
 that  are  not  covered  during  the
 Sixth  Plan,  having  no  drinking  water
 facilities,  will  be  provided  with

 You  can  very  well  imagine  how
 much  Government  is  concerned  about
 this  problem)  and  how  much  (0ए-
 ernment  is  committed  to  solve  the
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 problem  of  drinking  water  in  the
 country.

 You  will  appreciate  the  fact  that  it
 is  very  difficult  to  give  accurate
 figures  of  the  allocations  made  in  the
 Sixth  Five  Year  Plan  for  solving  the
 problem  of  drinking  water  in  all  the
 areas  of  the  country.

 But,  ।  will  give  reply  to  your
 general  question,  First  of  all,  I
 would  reply  to  Mr.  Poojariji.  I  can
 give  the  figure  for  Karnataka.  रानी
 nataka’s  total  allocation  in  the  Sixth
 Five  Year  Plan  for  water  supply  and
 sanitation  is  Rs.  132.00  crores.  Of
 this,  Rs.  19  crores  is  allocated  only
 for  the  problem  villages  in  Kar-
 nataka.  This  is  an  exclusive  pro-
 vision.

 West  Bengal,  the
 total  allocation  in  the  Sixth  Five
 Year  Plan  for  water  supply  and
 sanitation  is  8८.  103.00  crores  of
 which  for  drinking  water  in  prob-
 lem  villages,  the  provision  is  Rs.  48.00
 crores.

 Similarly,  for

 These  are  the  figures  for  Karnataka
 ang  West  Bengal.

 GMGIPND—M—93  ।  S—2-86-81—890,

 CHAITRA  4,  1903  (SAKA)  during  6th  Plan
 (HAHDis.)

 About  rigs  and  other  things,  [  can-
 not  give  you  immediately  these
 figures.  They  are  not  available  with
 me.  Therefore,  ।  (81101.  give  you  the

 458

 information  in  this  regard,  (Inter-
 ruptions.)

 You  asked  about  Barmer  and
 Jaiselmey  which  were  visited  py  our
 Hon.  Prime  Minister.  1  think  that
 there  cannot  be  two  opinions  about
 what  you  said.  But,  if  Barmer  and
 Jaiselmer  are  the  worst-affected,  I
 expect  that  the  State  Government
 would  definitely  give  you  priority.
 I  have  already  told  you  that  these
 two  subjects,  the  drinking  water
 problem  and_  the  housing,  both  of
 them  are  State  subjects.  We  only
 supplement  their  efforts,  if  they  want
 it.  As  you  say  those  areas  are  the
 worst-affected  areas  and,  therefore,
 Hon.  Prime  Minister  also  visited  the
 areas.  ‘Therefore,  State  Government
 must  be  paying  serious  attention  to
 this  problem.

 18.54  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Thursday,
 March  26,  1981/Chaitra  5,  1903  (Saka)


